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IN THE CENTRAL ADMINISTRATIVE TE‘!IBUNAL : HYDERABAD BENCH -~ .~

AT HYDERABAD

C.P,No, .56/97 in | : . '
O.A.No, 817/93 Date of Order : 5,2.98 !

R
¥

. BETWEEN . 3,

o _'D.Charles o os Applicant/%ppliéant

‘ “ Shri M.,Ravindra,
e . Chairman,
R © ‘Railway Board, X
Rail Bhavan, o
~ New Delhi, .« Respondent Respordent’

b
T A J
' i

Counsel for the Applicant - «s Mr,C.Suryanarayana

® -

Counsel for the Respordent es Mr,V,Bhimanna |

CORAM: | | .

HON'BLE SHRI H.RAJENDRA PRASAD : MEMBER (ADMN.)
R - [ o e, B - 1
HON'BLE SHRI B.S. JAI PARAMESHWAR : MEMBER (JUDL.) |

ORDER .

X As per Hon'ble Shri H.Rajéndra Pragad, Member (Admn,’) X

_After hearing Sri C.Suryenarayana, igarned counsel
for the gpplicant and Mr.V.Bhimanna, learned standing counsel
for the respondents for a lengt@ of time it was submitted by @

i . ‘
Sri C.Suryanarayana that he does not wish to press the C.P, Al
any more aithougn hls grievance Iemalnsmore OI i1esSs unsolvea, ﬂ
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2. " Hence he’ re&uests permissjion to withdraw this C.P.

and liberty to file a fresh OA ir!x the matter., He is parmitted .
to do so by taking any or all gré:urﬂs taken in the earlier OA

and the CB besides any other new!point which may be relévant

-

t0 the case, |

3. Ths C.P. is closed, ' NoO cbsts.
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( B.S, JAI PARAMESHWAR ) : ( H.E

_ MJE PRASAD 4
__—MEmber (Judl.) . Memb&¥ (Admn.) |
<.2.9%
/ Dated : Sth February, 1998
(Dictated |in Open Court) .
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C.P.‘ 56/97 »

To '
i. Sri M.Ravindra, Chairman,
Railway Board, Railbhavan
New Delhi.
2. One copy to Mr.C.Suryanarayana, Advocate, CAT Hyd.
3, One copy to Mr.v.Bhimanna, SC for Rlys, CAT.Hyd.

4, One copy to HHRP .M, (A} CAT,Hyd.

. 5. One spare copy.
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IN THE Cisrpag ADMINISTRATT vg TRIBUNAJL
HYLERABAD BENcy AT HYDERaR,p

ASAD:M(A)
MO o bla gy, \Jal«(f’alqwo_)s&:!qﬁ; M)
DATED; §L2,ﬂ9§3'

ORDER/ SFerGrrRTe

Digposeqd of with directjon

Dis issed._
Dishisseg 35 withdrawn
-~ wvr iRFfault,

—

Or red/Rejected.

No Oorder as’ to Costs,






